| CENTRAL ADMINISTRATIVE TRIBUNAL, ALLAHABAD BENCH
__,] ALIAHABAD »-

i DATED : ALLAHABAD THIS THE @YW [uy OF JaNUARY, 1996,

| CIVIL MISC, APPLICATION NO. 2944 OF 1995 .

In
RIGINAL APPLICATION NO, 1282 OF 1995,

i Hon'ble Mr T.L.Verma, MemberJ |

1 Hon'ble Me DL.S,Baweja,Member . i
]. .
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1, Halim Khan Mansoori aged'about 26 years

—_—

1 S/o Shri Dilawar Khan Mansoori R/o Vill,
‘%' & Post Khailar, Distt- Jhansi
|

2, NMand Kishore aged about 22 years
S/o Shri Ram Dayal, R/o 110, Nenakganj,
Sipri Bazar, Jhansi. ]

3% Mustaq Ahmed Khan aged about 19 years
S/o Shri Mazid Khan, R/o Mohalla
Kachhiyana, Puliya No,O,

1 Pani Ki Tanki,

Jhansi.

i
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™3 % 4, Om Prskash aged about 20 years
S/o Shri Brij Kishore, R/o 276,
Etwariganj, Jhansi,

‘L 5. Ashok Kumar aged about 24 years il

S/o Shri Chunni Lal R/o 126, 8

: *;;{' School Pura, Prem Nagar, Jhansi. . ;_.*f
6, Devendra Gaur aged about 22 years | b

S/o Late Shri Ram Gaur, R/o l9o/1, -

Baragaon Gate Under, Jhansi,. i

7. Settar Khan aged about 22 years
| ‘ S/o Shri Mohd, Khan, R/o 137,
iﬁ ’ Chamanganj, Tandon Rpad, Sipri Bazar,
jf Jhans%x
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8. Dinesh Kumar Shakye aged about

22 years S/o Shri Babu Lal R/o Mahaviranpura
Nagra, Jhansi.

Q, Dinesh Saini aged about 22 years
S/o Shri R.S,Saini, R/o 428/14,
Masihaganj, Jhansi.

10. Gauri Shanker aged about 21 years
S/o Shri Ayodhya, R/o 138,
Singalpura, Sipri Bazar, Jhansi.

b 11, Sunil Kumer aged about 21 years 1
S/o Shri Sukh Nandan, R/o 9O,
Madakkhana, Near Bipin Bihari
Inter College, Jhansi.

12, Anant Ram aged about 25 years
S/o Shri Hardass, R/o 257/7A,
Near Rame Chere Babae Mendir,
Nandanpura, Jhansi.

13, hrjay Kumar aged about 18 years
S/o lLate Shri Ajuddi R/o 257/75A,
near Ram Chere Baba Mandir,
Nandanpuré, Jhansi,

14, Karan Singh aged about 20 years
S/o Late Shri Yad Ram, R/o 13/7,
Naya Kachhiyanz, Puliya No., 9,
Near Police Stetion, Jhansi,

E%?’ 15, Mohd, Abid aged about 22 years
' S/o Shri Mohd, Idris R/o 12,
Babda Kunwa, Puliya No.,9,
Middle Maszid, Jhansi.

16, 1Ismail Khan aged about 25 years
S /o Shri Basarst Khan, R/o Mauni
Baba, House No,l5l1, Near Bipin ’
Bihari Inter College, Jhansl.
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17, Raghvendrs Agnihotri aged about - )
24 years S/o Shri Kailash Narain

Agnihotri, R/o 63, Abbottganj,
Sipri Bazaf, Behina Chtra Talkies
3
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18.

20.

21,

22,

23.

24,

25,

26,

ol

Jhansi.

Sheikh Anis Mohd., aged about 26
years S/o Shri Sheikh Mustafs R/o
Vill, Pachaura, P.O, Ranipur,
Distt. Jhansi.

Uma Shanker aged about 23 years
S/o Shri Ghan Shyam Das R /o 44,
Chhoti Maszid, Puliys No.9,
Jhansi.

Shailendra Sinch Rajautie aged
about 27 years $/o Shri Chhotey Lal
Rajautia, R/o 24, Nayapura,

Puliya No,.9, Jhansi,

Jawed Hussain aged about 24 years
S/o Shri Abid Hussain, R/o 24,
Sunyana, Puliya No,9, Jhansi,

Rajendre Kumar aged about 25 years
5/o Shri Ganga Ram R/o 706/2-B-1,
Nai Besti, Neer Jr, High Schogl,
Khajoor Bagh, Jhansi.

Nirmal Singh Cheuhan, aged about 18 years
S/o Shri Narendra Singh Chauhan,

R/o 65, Billeshwar,

Garhiys Phstak, Jhansi,

Bhagirath Kushwaha aged about
22 years S/o Shri Ladale Prasad
R/o Vill. Santpure, P.O, Sakrar,
Distt - Jhansi.

Gayyar Ahmed Khen aged about 23 years
S/o Shri Gafoor Khan, R/o 288, Pench,
Sipri Bazar, Jhansi.

lohd, Parwez aged about 25 years
S/o Shri Imem Bux R/o Railway
<tr, No. RB-II/626-D, Rani Laxmi
Nagar, Jhansi.
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25 Iathar Ali aged dbout !a_m'
YBokive, Puliye No.9, Fhassi.
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37. Hemant ‘Kumar aged about 21 yedrs
S /o Shri Tulsi Des R/o 76,
Idgah, Puliya No. Q,

Jhansi.

33, Habeeb Ahmed aged about 28 years  elae
5 /o Shri Shabbir Ahmed R/o 34, ;
Jeevanpura, Nagra, Jhansi. y b

39. Jamuna Prasad aged about 25
Years S/o Shri Rem Bachan,
O R/o Isai Tola, Devi Das Ka Darra, %
Hhuse Noi 474, Negrd, { | ¢
Jhansi.

SN

A40. Gopal Krishna aged about 22 :
years S/o Shri Laxmi Nerein t
R/o 76, Inside Syer Gate, f
Jhansi. ' |
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Il a8 8 B B ® PEtitiDnerE
(By advocate Shri Rakesh Verma)

» Ver sus

T ® b Upnion of Indie through General Manager,
iy Gentral Raillway,
1 Bombay V.T.

2. The Divisional Railway Manager, |
O Central Railway, Jhansi. 1
| ' ....... Respondents.
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ﬁ? oR DER (Oral) Xt el

(By Hon'ble lir T.L.Verma, Member=J) ,‘Eihf*
Heard Sri Rakesh Verma, lcapne = counsel foOr the .ﬁf'
applicantse. : | '

contd. on page 2f===s=== =
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4 Y The osse of the petitiunars ;Le that_tﬁiQé

are the eghildren of R iluay

y strike of 1374 and Y

P Ll

Emplqyysa-uha_didiﬁﬁt

par ticipele {n the Railuwa

assureo certain sancessions incluaing sprcial

considetztion in respect of the children fob il
1

appointment in the Railuaye. [he pﬂﬁ.tiane:a_gﬁﬁﬁgﬁﬂ (.

thatafter attaining the majority they have iﬁpliﬂq iy

for being granten concession of appnintmant under

: i
5 the Reiluay, but, the same has not been gonsioered .

sg far.

| Y The learneé counsel for the applicant

i
| | ' has drauh our attentian to rupruSwnta+iun datad

i & . 2.1995 yhich has besn submitted by the

epplicants to the Qiuisional Railuay Menagsl,

Central nailuay Jhansi in this regard,

| y r
' 4. Je are of the vieu that at this stage,

it yill be sufficient to give & girection to the &

rh&pﬁnaarlt’b that the said I‘:prbﬁﬁntatiﬂn gated

6.2.1995 submittec by thu zpplicants be consivered and

{ng order within a e
- Y

the cate ofcommunigation of : L';
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disposed of by @ rea-oned:oand speek

.
peciod of 3 months from
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: #h is oroer, Ihe petition ie digpose: of at t he admiss= }
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jon stage with the aboVe direction . There S 1L be w0 [
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. order es to costs. |
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